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(b ) . Professor Ramanathan and 
Professor Athreya are distinguis­
hed Mathematicians who, in the 
opinion of the University Grants 
Commission, are capable of assessing 
the work of the Centre of Advanced 
Study in Applied Mathematics of 
Calcutta University. A scholar of 
repute would be able to take an over­
all view of the development and func­
tioning of a Centre irrespective ot  
the field in which he may have done 
research if his overall competence in 
the discipline concerned is recognised.

(c) No, Sir.
(d) Prof. Ramanathan and Prof. 

Athreya were considered suitable by 
the University Grants Commission 
for assessing the work of the Centre.

Central Fund utilized by States for 
Housing

3650. SHRI JYOTIRMOY BOSU: 
Will the Minister of WORKS AND 
HOUSING be pleased to refer to the 
reply given to Unstarred Question 
No. 4676, on the 16th December, 1974 
regarding ‘Central Fund Utilized by 
States for Housing’ and state;

(a) whether the neceaiary infor­
mation has been collected since then; 
and

(b) if so, what are the detai's there­
of?

THE DEPUTY MINISTER IN THE 
MINISTRY OF WORKS AND HOUS­
ING (SHRI DALBIR SINGH); (a) 
and (b). The information is still being 
collected and will be laid on the 
Table of the House shortly.

Continuation of Supervisory Staff in 
Delhi

3651. SHRI M. C. DAGA; Will the 
Minister of EDUCATION, SOCIAL 
WELFARE AND CULTURE be pleas­
ed to state;

(a) whether the Supervisory Staff 
of National Fitnesa Corps stationed at 
Delhi were rejected by th$ Delhi 
Administration for absorption;

(b) whether the Audit party of 
A.G.C.H, had raised serious Audit 
Objections for the continuation of 
Supervisory Staff of Delhi without 
any work whatsoever.

(c) if 00, what action is being taken 
to deal with the said Staff keeping in 
view the Audit Objections; and

(d) what are Audit Objections 
raised in respect of these Staff?

THE DEPUTY MINISTER IN THE 
MINISTRY OF EDUCATION AND 
SOCIAL WELFARE AND IN THE 
DEPARTMENT OF CULTURE (SHRI 
ARVIND NETAM): (a) and (c). The 
Delhi Administration have now 
agreed to absorb the N.F.C. Staff, and 
have initiated necessary action for 
purpose of their absorption.

(b) and (d). The A.G.C.R. Audit 
Party in the course of local inspec­
tion has pointed out that the super­
visory stafT was employed for jobs 
other than those for which they had 
received specialised training, and 
therefore could not be treated as 
being gainfully employed. They sug­
gested that the possibility of employ­
ing these persons gainfully may be 
explored at the earliest.
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